Name of the Corporate Debtor: ALCHEMIST HOLDINGS LIMITED; Date of Commencem%nt of CIRP: 04-06-2025; Llst of C3:red|tors as on: 16-07-2025; Name of IP: MANOJ KUMAR JAIN; Process Number: 1; Last 5

igitof registration number: 1
(Please click here for previous Lists of Creditors)

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Category of Summary of Claims Received Summary of Claims Admitted Amount of Amount of Claim Amount of Claims
Creditor Contingent Claims Not Admitted under Verification

No. of Claims Amount No. of Claims Amount % Share in Total
Amount of Claims
Admitted

Details in Annexure
(Only PDF)

1 Secured financial 0.00
creditors belonging
to any class of
creditors

NA

2 Unsecured financial 0.00
creditors belonging
to any class of
creditors

NA

3 Secured financial 0.00
creditors (other than
financial creditors
belonging to any
class of creditors)

NA

4 Unsecured financial 1 37008738 1 37008738 18.68 0 0 0
creditors (other than
financial creditors
belonging to any
class of creditors)

Annexure 4

5 Operational creditors 0.00
(Workmen)

NA

6 Operational creditors 0.00
(Employees)

NA

7 Operational creditors 1 3184270069 1 0 0.00 0 0 3184270069
(Government Dues)

Annexure 7

8 Operational creditors 0.00
(other than
Workmen and
Employees and
Government Dues)

NA

9 Other creditors, if 1424 161573600 1424 161153600 81.32 0 420000 0
any, (other than
financial creditors
and operational
creditors)

3382852407 198162338 . 420000 3184270069

Annexure 9



https://ibbi.gov.in//en/claims/claims-list/24978
https://ibbi.gov.in//uploads/claims/2025-08-04-181242-ihgws-deeecd3142180b7665bc9e4b2ae5e7df.pdf
https://ibbi.gov.in//uploads/claims/2025-08-04 18:12:42-7448fa9b6fa1a539e2e58c813917ba25.pdf
https://ibbi.gov.in//uploads/claims/2025-08-04 18:12:42-2e842642a5e8e641ba7526cb5d64e809.pdf
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